
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 813/2024 

 

IN THE MATTER OF: 

NEWS ITEM TITLED "IRONY ON WORLD ENVIRONMENT DAY U.P. 

FOREST CORPORATION TO AUCTION 400 GREEN TREES IN 

LUCKNOW ON JUNE 5" APPEARING IN THE HINDUSTAN TIMES 

DATED 04.06.2024 

 VERSUS 

UTTAR PRADESH FOREST CORPORATION & ORS.  

…RESPONDENT(s) 

 

INDEX 

S. NO. PARTICULARS PAGE NO. 

1.  VERIFICATION REPORT BY WAY OF AFFIDAVIT 

ON BEHALF OF THE RESPONDENT NO. 2 IN 

COMPLIANCE OF THE ORDER DATED 

11.03.2026 PASSED BY THE HON’BLE NATIONAL 

GREEN TRIBUNAL, PRINCIPAL BENCH, NEW 

DELHI 

 

2.  A COPY OF THE LETTER DATED 28.03.2026 IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-1 

 

3.  A COPY OF THE INSPECTION REPORTS DATED 

30.03.2026 FROM RFO IS ANNEXED HEREWITH 

AND MARKED AS ANNEXURE-2 

 

4.  A COPY OF THE LETTER DATED 02.04.2026 IS  
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ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-3 

5.  A COPY OF THE INSPECTION REPORT DATED 

03.07.2026 IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-4 

 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 

COUNSEL FOR RESPONDENT NO. 2 

 bhanwar09jadon@gmail.com | 6375115224 

DATE: 06.07.2026  

PLACE: NOIDA 
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1. That I, Divisional Forest Officer, Lucknow, am fully conversant with 

the facts of the case and am competent and authorized to swear the 

present Affidavit. 

 

2. That the present Original Application, registered suo-motu, the 

Tribunal is considering the issue of felling and auction of 400 green 

trees in Lucknow, Uttar Pradesh. 

 

3. That the Hon’ble Tribunal vide order dated 11.03.2026 has directed 

the Deponent to verify if the compensatory plantation has been done 

as disclosed in the reply of UPSIDA and how much of that 

compensatory planation is surviving. The operative portion of the 

aforementioned order is as stated below: 

“…2. Learned Counsel appearing for respondent nos. 2 and 4 

seeks four time to verify if the compensatory plantation has 

been done as disclosed in the reply of UPSIDA and how much 

of that compensatory planation is surviving. Let report in this 

regard be filed by respondent nos. 2 and 4 within four 

weeks…” 
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4. That in compliance of the directions of this Hon’ble Tribunal, the 

Divisional Forest Office, Lucknow (DFO) vide letter dated 28.03.2026 

directed the Regional Forest Officer, Sarojni Nagar Range and 

Kukrail Range to carry out site inspections to ascertain and verify the 

compensatory afforestation carried out by UPSIDA in compliance of 

the condition imposed upon them by the Forest Department for 

permission for felling of 308 trees in lieu of which 3080 trees were to 

be planted by the UPSIDA. 

A copy of the letter dated 28.03.2026 is annexed herewith and 

marked as ANNEXURE-1. 

 

5. That in compliance of the directions of the DFO, the Regional Forest 

Officer (RFO), Sarojni Nagar Range and Kukrail Range carried out 

the site inspections dated 30.03.2026 and submitted their inspection 

report to the SDO. Subsequently, the SDO vide letter dated 

02.04.2026 submitted the combined report as received from the 

RFO’s. 

233



A copy of the inspection reports dated 30.03.2026 from RFO is 

annexed herewith and marked as ANNEXURE-2. 

A copy of the letter dated 02.04.2026 is annexed herewith and 

marked as ANNEXURE-3. 

 

6. That as per the report received by the Deponent, 3110 tress have been 

planted by the UPSIDA in lieu of 3080 trees, out of which, 2,738 trees 

are surviving making the survival rate of about 88.04%. The planted 

tree species include: 

i. Kadamba 

ii. Jamun 

iii. Kanji 

iv. Pakar 

v. Mahogany 

vi. Tamarind 

vii. Thuja 

viii. Candle Palm 

ix. Ficus 

x. Thuja Palm 

xi. Coconut Palm 
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xii. Kumkum 

xiii. Sandalwood 

xiv. Peepal 

xv. Eucalyptus 

 

7. That with regards to the compensatory afforestation of 920 trees in 

lieu of felling of 92 trees felled by the UPSRTC, the forest department 

has received the requisite amount from the concerned agency for 

carrying out the plantation. Pursuant to the receiving of the amount 

for the compensatory afforestation, the Forest Department has 

carried out the plantation of 920 trees by March, 2026. 

 

8. That subsequent to the plantation, the an inspection of the site has 

been carried out by the Range Forest Officer, City Range to identify 

the survival rate of the planted 920 trees. As per the inspection report 

dated 03.07.2026 received by the Deponent, all the trees planted have 

survived making the survival rate of 100%. The planted tree species 

include: 

i. Tecoma 
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